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 NOTIFICATION  UNDER  ESSENTIAL  cOM-
 MODITIEs  ACT.

 THE  MINISTER  OF  AGRICUL-
 TURE  AND  IRRIGATION  (SHRI
 SURJITT  SINGH  BARNALA):  I
 beg  to  lay  on  the  Table  8  copy  otf
 Notification  No  G.S  R.  236(E)
 (Hindi  and  Enghsh  versions)  publi-
 shed  in  Gazette  of  India  dated  the
 Sth  March,  979  regarding  the  maxi-
 ™mum  price  per  tonne  of  certain  types
 of  fertilisers  to  be  sold  to  Tea,  Cattee
 or  Rubber  Plantations  or  to  the
 cultivators,  under  sub-section  (6)
 of  section  3  of  the  Eessential  Com-
 modities  Act,  1955,  [Placed  in  Lib-
 rary.  See  No,  LT-4255/79].

 ANNUAL  Report  Etc.  or  SOCIETY  FOR
 ths  NaTIONAL  INSTITUTES  OF  PHwsICAL
 EvucaTIon  AND  Sports  PATIALA  FOR
 i977-78  ann  Avupir  Reporr  erc.  ON

 LLT.,  KANPUR,  FoR  1976-77.

 THE  MINISTER  OF  EDUCATION,
 SOCIAL  WELFARE  AND  CULTURE
 (DR.  PRATAP  CHANDRA  CHUN-
 DER):  I  beg  to  lay  on  the  Table:—

 qa)  Gi)  A  copy  of  the  Annual
 Report  (Hindi  and  English  ver-
 sions)  of  the  Society  for  the
 National  Institutes  of  Physical  Edu-
 cation  and  Sports,  Patiala,  for  the
 year  ‘1977-78  along  with  the  Audit-
 ed  Accounts.

 (ii)  A  statement  (Hindi  and
 English  verisions)  regarding  Review
 on  the  working  for  the  above  Saciety.
 (Placed  in  Library.  See  No.  LT-
 4256/79).

 ६2)  (i)  A  copy  of  the  Certified
 (Hindi  and

 English  versions  on  the  Indian  Institute
 of  Technology,  Kanpur,  for  the  year
 ‘1978-77,  along  with  fhe  Audit  Report
 therten  under  sub-section  (4)  of  sec-
 tion  23  of  the  Inutitules  of  Technology
 Act,  éL,

 ii)  A  steigeent  Gfiedi  =  and
 Regilah  vernions)  showing  seeenns
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 for  delay  in  laying  the  above  Ac-
 counts,

 {Placed  in  Library.  See  No.  LT--
 4257/79).
 NOTIFICATION  UNDER  CENTRAL  Excisrs
 AND  Sat  Act,  Cenrrat  Excrss  Roies

 AND  CuUsromMs  ACcT.
 THE  MINISTER  OF  STATE  IN

 THE  MINISTRY  OF  FINANCE  (SIIRI
 ZULFIQURULLAH):  I  veg  to  lay
 on  the  Table:—

 (l)  A  copy  each  of  the  following
 Notifications  (Hind:  and  English
 versions)  under  section  38  of  the
 Central  Excises  and  Salt  Act,
 944:—

 (i)  The  Central  Excise  (Sixth
 Amendment)  Rules,  1970,  published
 in  Notification  No.  G.5.R.  499  in
 Gazette  of  India  dated  the  3ist
 March,  1970.

 (ii)  The  Central  Excise  (Seven-
 the  Amendment)  Rules,  1979,  pu-
 published  in  Notification  No,  W.S.R.
 500  in  Gazette  of  India  dated  the
 3lst  March,  ‘1979.

 [Placed  in  Library.  See  No.  LT--
 4258|79),

 (2)  A  copy  each  of  the  follwing
 Notifications  (Hindi  and  English
 versions)  issued  under  the  Central
 Excise  Rules,  1944:  =

 (3)  G.S.R.  497  published  in  Garvette
 of  India  dated  the  3lst  March,  979
 regarding  extension  of  exemption  to
 Polypropylene  staple  fibre  from
 Excise  duty  upto  30th  September,
 197,  together  with  an  explanatory
 memorandum,

 (ii)  G&.R.  488  published  in
 Gazette  of  India  dated  the  3lst
 March,  1079  regarding  extensign  of
 exemption  of  Polypropylene  spun
 yarn  from  Excise  duty  upto  8098  Sep-
 tember,  1979  together  with  an  ex-
 plantory  memorandum.

 (ili)  (७.  8.  R.  29809)  published
 in  Gazette  of  India  dated  the  2lst
 March,  १७9  vegetding  extension  of
 éxemption  tw  certain  prepared  or
 presarved  है  meant  for  free

 dightotien  Diem  Qarcise.



 3I5  PU  Comm

 duty  upto  30th  April,  1979,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4259/79]

 (3)  A  copy  each  of  the  following
 Notifications  (Hind:  and  Englisn  ver-
 sions)  unde:  section  59  of  the  Cus-
 toms  Act,  962

 (0)  GRS  3i5(E)  and  36(F)
 published  in  Gazette  of  tndiag  dated
 the  3ist  March,  979  regaiding  ex-
 tension  of  exemption  to  heavy
 rrelting  sca'p  of  rron  and  steel]  from
 basic  and  additional  custom,  duty
 leviable  thereon  upto  3ist  March,
 980  together  with  an  explanatory
 memorandum

 (a)  GRS  317(B)  published  in
 Gazette  of  Indias  dated  the
 3lst  March,  979  regrading
 evtengion  of  exemption  to  Jigs
 fixtures  and  ganges  etc  for  the
 manufacture  of  Krup  Man
 Laght  Metal  Float  Bridge  from
 basic  and  additiona]  customs  duty
 upto  3lst  March,  980  togetre:  with
 an  explanatoty  memorandum

 Gu)  GSR  3i8(E)  publiched
 in  Gavette  of  India  dated  the  3lst
 March,  979  regaiding  extension  of
 exemption  to  armour  plates  fo:  the
 manufacture  of  armoured  vehicles
 from  basic  customs  duty  upto  3lst
 March,  I96l  together  with  un  ex-
 planator;  memorandum

 Qv)  GSR  3I9(E)  publi§hed  in
 Gezette  of  India  dated  the  3lst
 March,  979  tegarding  grant  of
 exemption  to  certam  articles  umpor-
 ted  an  connection  with  the  manu-
 facture  of  armoured  vehicles
 from  the  whole  of  customs  duty
 and  the  additional  duty  upto  ist
 March,  98i,  together  with  an  ex-
 planatory  memorandum

 (v)  GSR  320(E)  and  32  (e)  pu-
 hlished  in  Gazette  of
 India  dated  the  Bist
 March,  i979  regarding  extension
 of  exemption  to  component  parts
 and  rubber  tyres  and  tubes  requred
 for  the  manufacture  of  heavy,
 medium  and  light  commercial  mo-
 tor  vehicles  and  tractors  from  the
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 basic  customs  duty  in  excess  of  25
 per  cent  ad  valorem  and  from  the
 whole  of  additional  and  auxihary
 duties  of  custorns  upto  30th  Sep-
 tember,  1979,  together  with  an  e.-
 planatory  memorandum

 (vi)  GSR  322(E)  and  323(E)
 pubhshed  m  Gazette  of  India  dated
 the  3ist  March,  1979,  regarding
 grant  of  exemption  to  DDT  tor
 mulation  from  basic  duty  in  excess
 of  5  pe:  cent  ad  valorem  and  from
 whole  of  additional  and  auxilary
 duties  of  customs  upto  3lst  March,
 98l  togethe:  with  an  explanatory
 memorandum

 (vn)  GSR  324(E)  published
 in  Gazette  of  India  dated  the  3lst
 March,  7979  regarding  extension  of
 exemption  to  Soyabean  eatiections,
 meal  from  the  whole  of  expnit  duty
 upto  3lst  March  980  together
 with  an  explanatory  memorandum

 (vui)  GRS  325(E)  published
 in  Gazette  of  India  dated  the  ‘st
 April,  979  :egarding  revived  rates
 of  exchange  foi  conversion  of  cer
 tain  foreign  currencies  into  Indian
 currency  o!:  tice-versa,  together
 with  an  explanatory  memorandum

 [Placed  in  Library  See  No  LT--
 4260(79]

 NOTIFICALIONS  UNDER  CANTRAL  Excist
 RuULitg  AND  AN  EXPLANATORY  MEMO-

 RANDUM
 SHRI  ZULFIQUARULLAH  I  beg

 to  lay  on  the  Table—
 a)  A  coo  each  of  the  following

 Noti  ications  (Hind:  and  Enghsh  ver-
 sions)  issued  under  the  Central  Excise
 Rules  944

 4)  Notvfication  No  56/79-CE
 pubbshrd  aim  Gazette  of  India  date
 the  9th  April  979  regarding  smpo-
 sition  ef  basic  duty  on  steel  ingots
 produced  by  muni  steel  plants

 (1)  Notification  No  57/79.CE
 pubhshed  yn  Gazette  of  India  dated
 the  9th  April,  979  regarding  atn-
 endment  to  Notification  No  148/T7-
 CE  dated  the  I8th  June,  I877  as  8
 sequel  to  imposition  of  duty  on  steel
 ingets  produced  by  mini  steel  plants


